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RHI4-05192 297470 

trobanda@uppcb.in 

iGT BOH0-210001 
HG HI: 2S /stoço io-226/2023/qTui/ gHR/2023 faies:3D/06/2023 

.1. Grievance in this application is against illegal mining in village Danda, District Hamirpur, 
UP in collusion with Sarpanch of Pathreta, Jalon, Mining Officer Ranbir Singh, SDM, 
Kalpi, Patwari, Pathreta and Nikhil Jain, Khand, Abudancet Oujdurs Poklan machinery is 
being used. Hari Kishan S/o Radhey Dwedi and Shyam Slo Ramavtar Dwedi of village 
Bhedi Danda, Hamirpur and Kamlesh Kumar S/o Sevaram R/o of Pathreta, Jalon have 
threatened those who oppose illegal mining. 

2. In view of the above allegation, we direct the District Magistrate, Hamirpur and State PCB 
to look into the matter and take remedial action, following due process of law. 

The application is disposed of ...." 
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JOINT INSPECTION REPORT IN REFERANCE TO HON'BLE NGT 

ORDER IN THE MATTER OF ORIGINAL APPLICATION NO 

226/2023, RAJ KUMAR VERSUS STATE OF U.P. 

1. Background 

Hon'ble National Green Tribunal, Principal Bench, New Delhi passed 

order on dated 27.04.2023 in O.A. No- 226/2023, the matter of Raj Kumar 

versus State of U.P. and others. The operative part of the order is as follows: 

1. Grievance in this application is against illegal mining in village 

Danda, District Hamirpur, UP in collusion with Sarpanch of 

Pathreta, Jalon, Mining Officer Ranbir Singh, SDM, Kalpi, 

Patwari, Pathreta and Nikhil Jain, Khand, Abudancet Oujdurs 

Poklan machinery is being used. Hari Kishan S/o Radhey 

Dwedi and Shyam Slo Ramavtar Dwedi of village Bhedi 

Danda, Hamirpur and Kamlesh Kumar Slo Sevaram Rlo of 
Pathreta, Jalon have threatened those who oppose illegal 

mining. 

2. In view of the above allegation, we direct the District 
Magistrate, Hamirpur and State PCB to look into the matter 

and take remedial action, following due process of law. 
The application is disposed of..." 

2. In compliance of direction issued by Hon'ble National Green Tribunal 
following members have been nominated in Joint Committee by the concern 
departments regarding compliance of above Hon'ble National Green 
Tribunal order: -
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Sr. 

No 

Name 

1Shri Ramesh 
Chandra 

Designation 

ADM(F/R), District 
Hamirpur 

2 Shri Subhash Singh Mines Officer, District -

3 Shri Rajendra 
Prasad 

Hamirpur 
3Shri P.S. Rambaran Mines Inspector, District 

-Hamirpur 
Regional Officer, 

U.P. Pollution Control 

Board, Banda 

Member 

nominated by 

District 

Magistrate, 
Hamirpur 

UPPCB 

3. The nominated Joint Committee member carried out field visit around 

mining place Gata No- 747, Khand No-3, Village- Patharehata, Tehsil- Urai, 

District- Jalaun on dated 02.06.2023. The aforesaid lease hold area is in the 

river- Ken in District - Jalaun. The aforesaid lease hold area was found 

operational at the time of committee visit. 

4. Allegation is made by applicant regarding mining is being carried out gram 
samaj/ Gaucher land of Village- Pathrehata with operational lease mining on 

the Gata No- 747, Khand No-3, Village- Patharehata, Tehsil- Urai, District 

Jalaun. It was found that the aforesaid place and lease hold area is situated 

in the river- Ken in District - Jalaun. 

5. The aforesaid complaint is related to District Magistrate Jalaun and Regional 
Officer, U.P. Pollution Control Board, Jhansi. In compliance of direction 
issued by Hon'ble National Green Tribunal, it seems to send the complaint 
of applicant to District Magistrate Jalaun and Regional Officer, U.P. 
Pollution Control Board, Jhansi for looking in matter and taking remedial 
action in due process. 
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6. Conclusion 

Considering the above observation, complaint of applicant would be 

required to send to District Magistrate Jalaun and Regional Officer. U.P. 

Pollution Control Board, Jhansi for looking in matter and talking remedial 

action in due process. 

Joint Committee 

Members 

Shri Ramesh Chandra 

Shri Subhash Singh 

Shri P.S. Rambaran 

Shri Rajendra Prasad 

Designation 

ADM(FR), 
District -Hamirpur 
Mines Officer, 

District -Hamirpur 
Mines Inspector, 
District - Hamirpur 
Regional Officer, 
U.P. Pollution Control 

Board, Banda 

Signature 
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rufes : faefar, srge 

HG HGUT:3o /s0o O-226/2023/uftdi/T HR/ 2023 

1. foror 

2. l 3flar 

f&-Tis :30D/06/2023 

*..1. Grievance in this application is against illegal mining in village Danda, District Hamirpur, 

UP in collusion with Sarpanch of Pathreta, Jalon, Mining Officer Ranbir Singh, SDM, 

Kalpi, Patwari, Pathreta and Nikhil Jain, Khand, Abudancet Oujdurs Poklan machinery is 

being used. Hari Kishan S/o Radhey Dwedi and Shyam S/o Ramavtar Dwedi of village 

Bhedi Danda, Hamirpur and Kamlesh Kumar Slo Sevaram R/o of Pathreta, Jalon have 

threatened those who oppose illegal mining. 
2. In view of the above allegation, we direct the District Magistrate, Hamirpur and State PCB 

to look into the matter and take remedial action, following due process of law. 
The application is disposed of. 
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